THE GAUHATI HIGH CQURT AT GUWAHATI

(HIGH COURT OF ASSAM, NAGALAND;, MIZORAM AND ARUNACHAL PRADESH)

} NOT_IEI-CMIGN;m.t-s*a .
Dated Guwahati, the 28" April, 2021
It is for the _i'-hfﬁ_::?ii{la:'tioﬁ'-'.Qf?-a_:!fi concerned
that all bail petitions / writ petitions, etc., requiring
urgent listing during the - permd of restricted
functioning of Courts are to be flled both in physical
form and in the form of soft copy. The filing counsel
shall furnish the soft copy of such -pe*t'iti'ons in a pen
drive or other permsss:ble made§ wmch shall be
converted into PDF farmat and made available to
the Hon'ble Judge o:n-ﬁi-ne fm can.s_l-cser-mg t-he matter
as and when the cas;e’i‘_é_ lji-s[f:éd; Furtherm addition to
the soft copy, the hard mpym‘ the fill;_e?: shall also be
sent to the Hon'ble 'Jud.g}éz:-_i?'desi:réd.'.z |

. Ey Order,

Sd/~ R A, Tapadar
REGISTRAR {JUDICIAL)
Memo No, HC.ITI- 07/2015/1744-1765/6 Dated 28%" April,

2021.
Copy to:

1) The Registrar (Vlg /Judl /Admn /Estt ), Gauhati High
Court, Guwahati. R

2) The Registrar, Gauhati High Court, _Kohima Bench,
Kohima / Aizawl Bench, Aizawl / Itanagar Bench,
Naharlagun.

3) The Registrar-cum-Principal Secretary to Hon'ble the
Chief Justice, Gauhati High Court, Guwahati.




4) The President / Secretary General, Gauhatl High
Court Bar Association, Guwahati.

5) The President / General Secretary, Gauhati High
Court Advocates' Association, Guwahati.

8) The Chatrman N.E.. Bar Counczi Gauhati High Court,
Guwahati.

7) The President / Secretary, Al Assam Lawyers’
Association, Guwahati. - |

8) The PreStdent / Secretary, Lawyers Association,
Guwahati,

9) The Joint" Reglstrar ( B ), Gauhat
High Court, Guwahati.. A

10)The Deputy Regtstrar { | ), Gauhati
High Court, Guwahati. ~ |
11)The Asstt. Registrar, (______ ), Gauhati High

Court, Guwahatr
12)The Court Manager, Gauhatl High Court, Guwahati.
13)The lerarlar‘i ~CLm- Research Officer, Gauhati High
Court, Guwahati.
14)The Spec1a| Officer, Translation Wing, Gauhati High
Court, Guwahati, =~ -
15)The Project Manager Computer Sectlon Gauhati
High Court, Guwahati. He /s requested to. up/oad this
Notifi Caz‘fon i z‘he W@bel"E of the Gauhati High Court,
16)The P.S. -~ to Hen’ble  Mr.  /Mrs.  Justice
, Judge, Gauhati

High Coutt, Guwahati_._ |

17)The Administrative Officer (Judicial), ,
Gauhati High Court, Guwahati.

18)The Court Master, Court No. __, Gauhati High
Court, Guwahati.

19)The C@urt Officer; N@s I & II, Gauhati High Court,
Guwahati.

20)The C.A, to the Reglstrar General, Gauhati High
Court, Guwahati,

21)The Chlef Securlty Ocher Gauhati High Court,
Guwahati.

22)Notice Boards (New Biock & Old B{ock) Gauhatx High
Court, Guwahata '

L _?_“‘i‘“%”l-w

S oam. P hay Ty

REGISTRAR (JUDICIAL)

9’%/\14\ ab a1



